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inc eounter, no waiti~ room; no shed 
and no .toPPaa'e 01 any important train; 

(c) whether the said Railway Statio. 
is in memory of Or. Rajendra Prasad 
but even the fringe ot the promise has 
not been fulftlled; and 

(d) whether Government propose 
to initiate crash programme to bring 
wide scale improvement of the Station? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) to (d). Rajen-
dra Puri Bihar is a contractor oper-
ated halt station and not a full fledg-
ed station, hence minimum facilities/ 
amenities have been provided at this 
halt. Thls station was named as per 
extant rules on the recommendation 
of Bihar Government. The facilities 
and amenities like parking space, 
waiting rOO1l!', platform shed etc. are 
not provided on account of low 
volume 0'1 traffic dealt with at halt 
stations. Four Up and four Dn pas-
senger trains are stopping at this halt 
station. As this is only a halt station, 
important Mail and Express trains 
are not permitted to stop here. This' 
Ministry is not aware of any assur-
anCe given in the past. However , 
more facilities as admissible at a halt 
station will be provided at this sta-
tion also on a programmed basis sub-
ject to availability of funds. 
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Fixation of reservation berths 
6220. SHRI SHIVENDRA BAHA-

DUR SINGH: Will the Minister of 
RAILWAYS be pleased to state: 

(a) the principles on the basis of 
which quota of reservation of berths 
is fixed on Western Railways; 

(b) whether it is a fact that District 
quarters, Head quarters of Central Re-
serve Police, Sub-Divisional Headg,uar-
ters in Mandsaur Parliamentary Cons-
tituency have not been considered for 
reservation of quota of berths in differ-
ent trains, whereas innumerable berths 
reservation is done in other stations; 
and 

(C) if sO, what action is proposed to 
be taken by his Ministry in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN): (a) Reservation 
quotas in trains are allotted to in-
termedia te stations after taking into 
account the total accommodation 
available on the train, demands from 
train originating stations as well as 
other important stations trom where 
the traftic is sizeable and regular. 




